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For the Respondents Shri ii.L.Verma, Counsel.
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We have heard the arguments of the learnsd counsel

of both parties,.

2. Learned counsel of the Respondents Shri M.L.Verma
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showed to 'us the answer book of the applicant o

subject of Political Science., We exainined ti
book on the limited question of marking of all the
answers and the

orrect totalling. e are satisfied
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that all the qu S answered by the applicant have been

marked and the total of 107 has been correctly arrived at.
!

Accordingly,we do not find eny merit this application

ject the same at the admission stace itself, - .
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Parties will bear their own costs.
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